Y

-

Advt. No. 01/2018 dated:
F. No.A.12024/1/2015-Estt.
National Human Rights Commission
Manav Adhikar Bhawan,
Block-'C’, GPO Complex New Delhi —110 023

29 January, 2018

Applications are invited from suitable candidates fulfilling the eligibility conditions for appomlment
to various posts as mentioned below, in the National Human Rights Commission on transfer on
deputation on foreign service/re-employment/short-term contract basis.

2, The Commission is a Statutory Autoncmous Body and candidates selected on deputation will be
appointed initially for a period of three years. National Human Rights Commission is an eligible office for

allotment of Gowt. accommodation.

nvesﬂgatlon Division:-

Name of the post/Pay Band
No

Mode of induction

Number
of post{s)

1 Inspector

Level-7 corresponding to

PB-2 Rs.9300-3480C+ Grade Pay
Rs.4600/--

By deputation failing  which re-

employment/short-term contract

by

6

Research Division:-

2 Senior Research Officer
Level-11 corresponding to PB-3 Rs. 15600-
39,100/- + GP Rs. 6600/-

By deputation including shaort-term contract failing
which by direct rectt.

3 Research Officer
Level-10 corresponding to PB-3 Rs.
15600-39100/- + GP Rs. 5400

On deputation basis temporarily for an initial
period of one year or till notification of Recruitment
Rules, whichever is earlier

8r. Research Assistant
Level-7 corresponding to
PB-2 Rs. 9300-34,800 + GP Rs. 4600/-

On deputation basis temporarily for an initial
period of one year or till notification of Recruitment
Rules, whichever is earlier.

5 Research Assistant

PB-2 Rs. 9300-34800/- + GP Rs. 4200/-
Level-6 corresponding to PB-2
Rs.9300-34800

+ Grade Pay Rs.4200/

Deputation failing which by re-employment/short
term contract

Accounts:-

S. | Name of the post/Pay Band
No.

Mode of induction

Vacancy

6 Junior Accountant
Level-5 corresponding to PB-1 Rs.
20,200/- + GP Rs. 2800/-

5200-

By deputation

1

7 Accountant
Level-8 corresponding to PB-2 Rs.
34800/- + GP Rs. 4200/-

9300-

By deputation

Administration Division:-

8 Section Officer
Level-8 corresponding o PB-2 Rs.
34,800/- + GP Rs. 4800/-

9300-

By deputation . 3

9 Private Secretary
Level-8 corresponding to PB-2 Rs.
34,800/- + GP Rs. 4800/-

9300~

By deputation 1

Personal Assistant
Level-7 corresponding to PB-2 Rs.
34,800/- + GP Rs. 4600/-

10
9300-

By deputation 2

11 | Assistant
Level-7 corresponding to PB-2 Rs.

34,800/- + GP Rs. 4600/-

9300-

By deputation 2

12 | Programmer Assistant
Level-6 corresponding to PB-2 Rs.

34800/- + GP Rs. 4200/-

9300-

By deputation 1

13 | Junior Translator{Hindi)
Level-6 corresponding to PB-2 Rs.

34800/- + GP Rs. 4200/-

9300-

By deputation 1




. LAW DIVISION:-

14

Assistant Registrar By deputation 01
Leve! 11 corresponding to PB-3 Rs.15,600-
39,100/- + Grade Pay Rs.6600/-

Note: Number of posis may vary.

(A)

1.

Basic Eligibility conditions:-

Inspector:-

By deputation of officers:-
(a) {iY Working in similar or equivalent grade in the Central/State Police Forces/Armed

Forces of Union: or
(i) Sub-Inspector in the Central/State Police Forces/Armed Forces of the Union
with 5 years regular service as Sub-Inspector: or
(ili) Officers working in the equivalent grade on regular basis under the Central
Govt./State Govt DepartmentsiCentra! Public Undertakings; and
(b) Possessing at least 5 years experience in vigilance or investigation or intelligence
work.
By re-employment/short-term contract:-
Perscns who have held analogous posts on regular basis in the Central/State Police
Forces/Armed Forces of Union and possessing at least 5§ years experience in vigilance or
investigation or intelligence work.
The period of short-term contract/re-employment shall not exceed two years.

Senior Research Officer:-
(a) By Deputation:- Officers under the Central Govt./State Govt/Universities/Research
Institutions;
(i) Holding analogous posts on regular basis; or
(if) With 5 years regular service in post in the scale of PB-3 + Grade Pay Rs.5400 ;
(pre-revised) or equivalent; or
(iii) With 8 years regular service in post in the scale of PB-2 +Grade Pay Rs.4600;
(pre-revised) or equivalent; and possessing following essential qualifications:-
Essential qualification:-
() Masters degree in Political Sciences, History, Statistics, sociology of a
recognized university or equivalent.
(i) Degree in Law of a recognized university or equivalent.
{iii) 4 years research experience in any of the social science.
(h) By re-employmentishort-term contract:-
Persons who have held analogous posts under the Centrai Govt./State
GovtiUniversities/Research Institutions on regular basis and possessing the
educational qualifications and experience as prescribed for deputations above.
{c) By Direct Recruitment:-
(i) Age limit:- Not exceeding 40 years ( Relaxable for Govt. servants upto §
years in accordance with the instructions or orders issued by the Central
Govt.
(i) Essential qualification:-
(a) Masters degree in Political Sciences, History, Statistics, sociology of a
recognized university or equivalent.
(b) Degree in Law of a recognized university or equivalent.
(iii) 4 years research experience in any of the social science.

Research Officer:-

Officers under the Central Govt./State Govt./Autonomous BodiesfUnlversities/Research

Insititutions holding:

(i) Analogous posts on regular basis; or

(ii) Posts with 5 years regular service in PB-2 + Grade Pay 4600/- ; and Possessing
following educational gqualifications and experience:

Educational Qualifications:

Essential:

Masters Degree in Political Science/ Sociology/Social Work/Economics/Human

Rights/Psychology/Population Studies or Criminology from a recognized University.

Desirable:- M.Phil

Experience:- 03 years research experience in any of the social science.
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Senior Research Assistant:-
By Deputation:- Officers under the Central Govt./State Govt/Autonomous Bodies/
Universities/Research Institutions holding:
(i) Analogous posts on regular basis; OR
(i) Posts with 4 years regular service in PB-2 + Grade Pay 4200; and
Possessing following educational qualifications and experience:

Qualification

Masters Degree in Political Science/ Sociology!/ Social Work/Economics/Human
Rights/ Psychology/Population Studies or Criminology from a recognized
University.

Experience (Desirable)

2 years research experience in any of the social science.

Research Assistant:-
Deputation:-
Officers under the Central Govt/Universities/Research Institutes;
(a) {i) Holding analogous posts on regular hasis; or
(i) with 5 years regular service in a post in the pay scale of Rs.5200-20,200/-+ GP
Rs.2400/- or above.
(b) Possessing the following educational qualifications/experience:-
Essential Qualifications: -Bachelor Degree from a recagnized university or equivalent
Experience:-Research experience in any of social sciences or in the application of law and
procedure.
Desirable: Degree in Law from a recognized university or equivalent.
By re-employmentishort-term contract:-
Persons who have held analogous post on regular basis under the Central
Govt./Universities/Research Institutes and possessing qualifications and experience
prescribed for deputationists.
The period of short-term contractire-employment shall not exceed 2 years.

Junior Accountant:-
By deputation:-

{i) Junior accountant having experience of departmental accounting system under
Controller General of Accounts/Postal and Telegraph Accounts, Defence and
Railways Accounts or Auditors under Comptroller and Auditor General.

(ii) Failing-(i) above; Upper Division Clerks in Central Secretariat Clerical Service or
subordinate offices with Cash and Accounts training conducted by the Institute of
Secretarial Training and Management.

{iii) Failing (i) & (ii) both Lower Division Clerks with 5 years regular service in the grade
with experience in Cash/Accounts Section in the above offices.

Accountant:-
By deputation:-

a)

(i) Holding analogous posts on regular basis in the parent cadre/department; or

(ii) With 6 years’ service in the grade rendered after appointment thereto on a regular
basis in PB-1(Rs.5200-20200/-) with Grade Pay of Rs.2800/- or equivalent in the
parent cadrefdepartment; or

(iii) With 8 years’ regular service in the grade rendered after appointment thereto in
PB-1(Rs. 5200-20200/-) with Grade Pay of Rs.2400/- or equivalent in the parent
cadre/department; and

b) Who have undergone training in cash and accounts work in the ISTM work or
equivalent coursa and possessing two years' experience of cash, accounts and

budget work.
'\
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10.

11.

12.

Section Officer:-

By deputation:-

(i) Officers under the Central Govt. holding analogous posts on regular basis OR with 8
years regular service in PB-2 RS. 9300-34,800/- + GP Rs. 4200/- or equivalent; and

(ii) Possessing expetience of Administration/establishment and accounts matters.

Desirable: a degree in law.

Private Secretary:-

By deputation:-

(i) Holding analogous posts on regular basis; or

(ii) With 8 years regular service in a post of Stenographer in the pay scale of PB-2 +
GP Rs. 4200/-

Personal Assistant

Officers under the Central Govt.

(i) Holding analogous posts on a regular basis; or

(ii} With 8 years regular service in the post of Stenographer in Pay Band Rs. 5200-
20200/- + GP Rs. 2400/-

Assistant

Officer under the Central Government:

(i holding analogous posts on regular basis; or

(ii)  with 5 years regular service in the posts in Pay Band Rs. 5§200-20,200/- + GP Rs.

2400/-

Programmer Assistant:-

Deputation;-

Officers holding analogous posts on regular basis in the National Informatics Center or
similar organizations.

By re-emplyment/short-term contract:-

Persons who have held analogous posts on regular baiss in the National Informatics

"Center or similar organizations are eligible. Period of short term contract shall be two

13.

14.

(B)
()

(i)

years

Junior Translator (Hindi):-
Officers holding analogous posts on regular basis in the Central Govt.

Assistant Registrar (Law):-

By deputation:-
Officers possessing a degree in law and holding analogous posts in Central

Govt./Supreme Court/fHigh Court/CAT or officers of Central Govt./Supreme Court/CAT/High
Court in the Pay Band-2 Rs.9300-34,800/- + GP Rs.4800/-with 8 years of regular service.

Other _terms and conditions For deputation/re-employment/shot-

term contract posts:-
The deputation will be governed by the terms and conditions contained

in the Department of Personnel and Training’s O.M. No.6/8/2009-
Estt.(Pay.Il), dated 17.6.2010 as amended from time to time.

The applications of eligible candidates who are desirous of being
considered for appointment to the posts meant for deputation and can
be spared immediately, may please be forwarded to this Commission
latest by 02" April, 2018 till 5.30 pm alongwith attested
photocopies of ACRs for the last 05 years and vigilance/disciplinary
clearance. The applications should clearly indicate the service
particulars, experience and educational qualifications etc. in the
prescribed form as at

Annexure-1. Applications received directly or without ACRs will
NOT be entertained. The forwarding authority may also certify the
information furnished in the bio-data. ~
\IW\M\
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(iif)

(iv)

Retired persons applying for re-employment/short-term
contract and direct recruitment basis may submit their
applications in Annexure-II directly to the Commission.

The maximum age limit for appointment on deputation basis
shall be 56 years.

How to apply:-

The candidates fulfilling the eligibility conditions may apply in the. prescribed
format as per Annexure-I for the posts earmarked to deputation. For
the posts earmarked to re-employment/short term contract and direct
recruitment basis, they may apply on Annexure-II and send the same
by post to the Under Secretary (Estt), National Human Rights
Commission, Manav Adhikar Bhawan, Block-C, GPO Complex, INA, New
Delhi-110 023, along with copies of relevant supporting self attested
documents like proof of age, qualification, category certificate, disability
certificate etc.

The applications without supporting documents, photograph, unsigned and

incomplete applications, in any manner, shall be summarily rejected.

The candidates who are already in Government Service should apply through

proper channel failing which the applications shall not be considered.

Last date for receipt of applications will be 02" April, 2018 till 5.30

pm. Applications received beyond due date will not be considered.

. B
L
(Sanjay Kumar
Under Secretary(Estt.)
Tele: 011-24663279
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C' APPLICATION FORM FOR APPGINYMENT ON DEPUTATION POST

&

" Photo

Advt, No. 1 f2055 Estt

L Namgand Address
{ln Block Lelters) "
2. Date of Birth (In Christlan era) -
3. 1\. Dateof entry In serviea
1), Date ef retirement under Central/Stets
Gavernment Rules .
4. Educational Qualllicaions
5. Whather Edueatinnal and other gualifizations
fequired for the post arosatisfied. (fany » - )
quatification hasbeen treated as equivalent ) .
to the anc prescibed Inthe Rules, state the . )

authority far thesame).
Qualification JExperlence requited s mentfon | Qualiflcations/experienca possessed by the officer

- +

- In the advertitoment/vacancy dreular

Essenkial Esseniial

A) Qualfization A) Qualification

B} Exparience . B) Bxpeilence -
Daslrabln Dasimble

£} Qualificotan - _C) Quakficatian

D} Experienca D) ‘Exparlenca

51 notes This Column needs to baamplified to lndicate Essential and Desfrable Qualifications as
montionsd In the RRs by the Admintstrative Mintstry/Depariment/Dffice at the Ume of icue of
Cireulzrand issue of Advertizement in the Employment News.

5.2 Intha case of depree and Post Graduste Qualifications Elective/maln subjects and subs!diary subjeos
may be indicated by the candidate.

f, Plezsestata clparly whether Inthalight el -
en¥rias made by yon above, you maet the
requisite Exsentfal Qualifictions and Wnrk
experlence of the post.

62 Note: Besrowing Departments are Lo provide thelr specific comments/views confirming the relevant
Essentlal Qualifization/Work experlence pnssessed by the Candfdate [0s Indizated In the Blo-dats) with

referenee ta the post appifed.




LN

7.Detalisof Esnployment, in chronclogieal prder.

£ .

Easloen sparte sheee duly authontcated by your

) igoature, it 2pice bolow Is Insusflalant.
ficefinstiiotlon | Postheld o « | From To *PayBandend Geads { Nature . of
. fegular bogls Pay/PayEmleofthe | Diies [tn
- . postheld on megular | detal)

. basic highlightlng

. vperience
. : required  for

- ‘ the
P apglled for
J

“Imprtang Pay-band and Grode Pay grantad under ALP/MACP are perscna! to the officer and

therafore, should not be mentloned . Oaly Pay Band ond Grade Fay/ Pay scale of the pnst held nn
razuhr kasks to he mentianed, Dmﬂsnfﬁ.mfmm present Pay 2and ond Grode Pﬂpyh:
bentfits havg beeq draemby the Condidats, mavbahﬂ{md ashelow

OfEeefinstilution

’ Pay, Pay Band, ondGrage Pay
i drawn under ACP/ MALE Schame

em

O
' -
" - j

B.I'htum:!presentnmplnymen: Le.Ad-
hoc or Temporary ‘o Quash-Permanent

arPermanent

8)n cxee the presemt employment 15 .

hald on deputatlen/contract  basis,

pleare stte- 1

a The date of Inftia]

oppalmment ondeputafionfcontrat | officefurpaniation ta |'post and Poy of
. which ' the applicant | the past keld In
- o | telongs. & sulntantive
.« : @peclty In the [y
. t | et
v 2 orgznlsation

. I
b) Peried of appointment

g] Name of the parent

d) Nama of the

L] Nntz: I case of Ofikeny a!maﬂv on deputation, ths appliations of suth'officess

should b forwarded by u:e-parenr ezdref Drpartmant alaag with Cadre Clearagee,

Viginre Cearance apd [

skority cetificate.
22 Note; information under Saluren 8lc) & [d) above must be glven in ol rses
where s person isholdinga post on deputation outside the vodre/ piganltatian but
stil malntatning 2 Jicn In his pa{znmdre! oiganlseon .

- ——— A = e
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L3

I 0 =

v, .* |%Wany pastheld on Deputation In the ~
. - o @ Pt by the appheent, pate of rotum )

. fem the last deputation ond other

- dm:“ L

21Addfitanal detalis akout penaent !
employment; .

Please state wikether warklng under
{indicatethe aamz of your employer -
J agalnat tha refevant colemn) -

' B} Central Gevemment
b} Sute Govemment .
t) Autonamous Orgonfzation
d] Govemment Underioking
g : o Unlvorshiles

! i Othere -

12, Pleaxe state whethor yau am
warking In the sante Department and .
are In the feeder grade or fezder 1o
feederprads. ) !

- 18, A you In Rewjsad Scala of Pay? If i
yaf, giva the date from which the "

(e reviedemle

revision task place end alsy Indicate the -

A Totelemolsments par month Row dravin

Hasty Pay fnt by P

Grade Pay

"Tatal Emalumants

15 In cue the tpplient Belongs Io a Organisallon which f5 Aot talfowing the Central, Govermnment
Papsmales, the biest salary slig :'.ssu:d by ths Drganisation showiz the follewing detalls may be

ragdosed, —
Badc Poywith Scaland ] Dearness Payfinterim | Total Emoluments
| Pavand minef relfal Jother Allowontes
: | Increment e1e, (with brazk-up y
deta)ls) '
ISR Addpfanal Infermation, If any, nyitvart to the
st you appilad for ta support of your sufmbily for
the post. ) e
{THisamang other things may provida Information with -
regzrd to ([ ndditional academlz gualificotlons {1




Jg@wve pesohed B the  Vaony

ol Ualnlng ond [il] work experience overand .

Clrala/Advertisement)

[Nste! ¥nriosa 1 separare sheet, If the space Is
InyuHictent) ; . il

168 Achlocvements:

The andldstes are requested ta Indieasy Informatian )
withregtrdis; )

) Reszarth pubSeatlons and  meports and spechal

pojers

(5] AmerdsfscholamhipsfOifcal Appreciation
() Afiletion with tha  profesiznl .
Bodlas/institutions/sodeties ond; ,
[} Patentsyegistesed In own mime or achleved forthe
orRapintion |,

(¥ Ay researchf Ingovative measyre.Involving offidal . .
terogaltian vf) any other information,
Wate: Endore @ sepamate sheet if tho ypace 1s
(nsuident) .
17, Peaso swate whether you dre applying for '
daputation [STC)/AYsorption/Re-employmant BaslsH -
[Officers eader CoptralfStale Govemments are ooly !

Bighle for “Asorption”. Capdidates of noe- i
Eoverfment Drzenimbons 2re efiplble only for Shan !
Term Cantrad) t .

1Y

4 -

& (Tha optlon of '37C" / Msnmﬁun?’ﬂe-emp!mmn:'.
am svalabie oMy IF the vatanry "dreutar speclally
meptianed reondiment by “STC or “Absorpifon” or

*Re-empoyment’). -
18, Whether belongs ta SC/ST
Ihas;mtefuﬂf gone ﬂ!rﬂ;lgh the vacaney fircular/agverthement and [ et well awara that the
oouments I respect of Esseatial

Infotmation fomished I the Cumdrulum Vitao duly suppaned by the d
Qualification/ Wark Esperlente submitted by ma will also be assessug) by the Selectfor Committeent the

Hmeof selettivn for the post, The In;ummtun.l' detalls provided by ma pre coirect d wuato the best
el ey knowindge andno oterial fack keing a brastng un my sclection hay brex sppressed/ withhidd,

L)
[signature of the randidate)

Date__ .
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, - Certilication by the Emplayerf Cadra Controffing Autharity
' The informattan detally provided’In the nﬁn'{é application by the applicant are sc ond .
@nctt a5 per the faow gvaliable on records. Hefshe prssesses educationmat yuallficalions and
expeslence mentisned In the vacancy Chreular, Ilselem,l_mthe wii ba rellove Imedla!f.l'y.

2 flsoeenWadthot; .
I There Ik nvigdance or disclplingry ease pending! contamplated agalast Shrl/Smi, i .

0 ° HisRer l.ut'eg!ity I8 costified, o -

W) Hisf Her CR Possier In originatis caclosed/photocoples of the ACKS for the kst 5 yeses daty
alested by an officer of tho ronk pf Under Secretary of the Govt. of ladia o sbove are endosed..

I¥)  Normorf minor pamaity has beenbmpased on Mmf her during the fast 20 years SrALtal
majerf riinor penaltles Imposed anhiny/ ber duriog the last 10years Is enciosed, {a5the rose may ke)

v - ) _" : . * Caungersigned
. - (Empldyer/ Cadre Lontroliing Authraslty withskal]
- ) - ‘e




o e ANNEXURE-It

Paste here firmly
recent photograph

(4 cm x 5 cm)
(do not staple)

Advt. No. 06/2016/Estt. J

Post applied for:

1. Name of Candidate
{As per matriculation certificate)

2. Father's Name

3. Mother's Name

4.  Date of Birth
(As per matriculation certificate)

4(a). Age as on last date for receipt of
application :

4(b). Whether seeking age relaxation :

5. Gender (Male/Female)

6. Natlonality

7. Category
(whether SC/ST/0BC/General)

8. Whether Physically Handicapped :
(OH/VH/HH)

8(a). If VH, whether scribe is required :
or not




9 Educational/Professional Qualification:

-2-

School/ Class/
I.i']’ Exarpna/ ss[')eec?ree College/ Subject Taken Y::;:f Division
' University p g & Y%age
4
10. Experience:
Name of the Scale of pay
Employer/ Post Nature of duties and last salary
. Held From to
Organisation drawn
11. Permanent Address
12, Address for Commmunication
along with Pin No.
13. Mobile No. {if any)
14, E-mail-ID (If any)




‘ 15.  Any other information

Dated:
(Signature of the candidate)
DECLARATION .

(M) I have not submitted any other application for this examination. I am aware
that if I contravene this rule, my application will be rejected summarily by the
Commission,

(i) I have read the provisions in the Notice of the examination carefully and I
hereby undertake to abide by them.

(li) I further declare that I fulfill all the conditions of eligibility regarding age
limits, educational qualifications etc., prescribed for admission to the examination.

(iv) * For Central Govt, Civilian Emplovees se king age relaxation

I declare that I am a Central Govt. Civilian Employee and completed 3 years
regular service or regular length or service stipulated in the notice of the
examination on or before date of closing of submitting application form given in the
notice.

(v)  *For candidate belonging to 0OBC

I declare that I belong to the community which Is recognized as a backward
class by the Govt. of India for the Purpose of reservation in services as per orders
contained in Deptt. Of Personnel & Tralning Office Memorandum No. 36012/22-93-
Estt (SCT) dated 8.9,1993. I also declare that I do not belong to the
person/sections (creamy layer) mentioned In column 3 of the schedule of the OM
mentionéd above and modified vide Govt. of India DOPT OMs mentioned in the
Notice. I further declare that I am in possession of OBC Certificate as per the
prescribed format.

(vi) I hereby declare that ali statements made in this application are true,
complete and correct to the best of my knowledge and belief. I understand that in
the event of any information being found suppressed/false or incorrect or
ineligibility belng  detected. before or after the examination, my
candidature/appointment is liable to be cancelled.

1

Place :

Date : (Signature of the candidate)
{unsigned application will be rejectgd)




